
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH NEW DELHI 

O.A. No.  53 /2024  
 

In the matter of  

    Farha Khan                                Applicant 

Versus 

State  of Uttar Pradesh & Ors         Respondents 

                           INDEX 

 

 Date:29.10.2025 

 New Delhi 

                
      

       FILED BY:-  

 
RAHUL KHURANA & HASIL JAIN 

  Advocates 
Off: A-174 A, Defence Colony,  

New Delhi-110024 
M. 9811894060, 7838707338 

advjain25@Gmail.com 

S.NO. PARTICULARS PAGE 
NO. 

1.  DOCUMENTS ON BEHALF OF APPLICANT IN 
FURTHERANCE OF THE ORDER DATED 
04.09.2025. 
 

 

2.  ANNEXURE A/1(colly). 
The photographs showing the solid waste at 
Gate of Govt Inter College and Pond at 
Village Kukda. 
 

 

3.  ANNEXURE A/2. 
The recent photographs showing the Govt 
Hospital Wall  being used as waste 
collection points. 

 

1

1-4

5-16

17-21

666



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH NEW DELHI 

O.A. No.  53 /2024  
 

In the matter of  

    Farha Khan                                Applicant 

Versus 

State  of Uttar Pradesh & Ors         Respondents 

 

DOCUMENTS ON BEHALF OF APPLICANT IN FURTHERANCE OF 

THE ORDER DATED 04.09.2025  

Most Respectfully Showeth: 

1. That during the last date of hearing on 04.09.2025, the Counsel 

for the Respondent no. 4, submitted that the municipal solid waste 

lying  dumped by the side of Govt. Hospital wall, Gate of Govt Inter 

College, near DAV College, Pond at Village Kukda has been cleared 

now and no such waste is lying there. 

 

2. That the Hon’ble Tribunal permitted the Applicant to verify the 

same and file material in this regard.  

 
3. That in furtherance of the same it is submitted that the Applicant 

has taken recent photographs from the said locations which shows 

that at Gate of Govt Inter College and  Pond at Village Kukda, the 

solid waste is still lying there and these points are used as 

collection points where the waste gets dumped regularly but lifted 

occasionally.  

 
             The photographs showing the solid waste at Gate of Govt 

Inter College and Pond at Village Kukda are annexed as 

ANNEXURE A/1(colly). 
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4. It is further submitted that the wall of the Govt Hospital is still 

being used as collection point for solid waste. The recent 

photographs showing the Govt Hospital Wall  being used as 

waste collection points are annexed as ANNEXURE A/2. 

 

5. It is submitted that the Respondent no.4 is not taking action on 

the ground and is trying to mislead the Hon’ble Tribunal by 

making false submissions. 

 
6. In these circumstances it is prayed before the Hon’ble Tribunal 

that the above submissions and the material be considered and 

appropriate directions be issued for removal of the solid waste 

from the above areas And the Govt Hospital and the Govt Inter 

College be permanently stopped from being used as dumping 

ground and the responsibility be fixed upon and action be taken 

against the erring officials in case of failure to ensure that such 

sensitive places be not used as dumping ground.  

 
29.10.2025 
Muzaffar Nagar  

 
 Applicant 

 
 

Through 

 
Counsel  
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Govt 

BEFORE THE HON'BL.E NATIONAL GREEN TRIBUNAL. 

In the matter of 

Reon. No. 744 

Farha Khan 

State of Utar Pradesh & Ors 

! Identity the 
deponent who 

Signed / put TI. In my presence 

of Indi 

OTA 

PRINCIPAL BENCH NEW DELHI 

Arch�na Shatga 

OA No. 53 /2024 

1. FARHA KHAN, DIO JAWED KHAN AGE 27 YEARS R/o 571, Gali 

no. 12, Sakat Road, Malhupura, Muzaffar Nagar Utar Pradesh 251002, do 

hercby solemnly affirm and declare as under: 

has 

1. That I am the Applicant in the Original Application and wcll being and 
acquainted with facts and circumstances of the case and thus compelent 
to swcar this affidavit. 

Versus 

AFFIDAVIT 

2. That the accompanying documents has been placcd by my counscl 
Lunder my instructions and contents thercof have becn read over and 
explained to me in my vernacular which are true and correct to my 
knowlcdgc. the contcnts thercof may kindly be rcad as part and parccl 
lo this affidavit also and not repeated herein. 

Verilication 29 0C! 2025 

it as Correct 

Applicant 

Cutaha: the 'otego:ng statertie was declared or solemn afination before mt which hzs sen read over 
to the deponeni vihg has adritted 

Respondents 

It is verified at Muzaffar Nagar on That the contents of the present 
application arc truc and corrcct and nothig has bccn conccalcd 
tlherefrom. 

Notary DELHI 

?9 0CT 2025. 

DEPONENT 

DEFONENT 
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